
HIGH COURT OF JUDICATURE FOR RAJASTHAN AT
JODHPUR

S.B. Civil Writ Petition No. 8717/2022

1. Jaswant Singh S/o Likham Singh, Aged About 28 Years,

Village Tikam Singh Nagar,  Kanodiya Purohitan,  District

Jodhpur (Raj).

2. Sanyam Patidar S/o Lalit Kumar Patidar, Aged About 18

Years, Village Bori, Tehsil Garhi, District Banswara.

3. Santosh  Jarwal  S/o  Shrishay  Meena,  Aged  About  18

Years, Balaheda, Tehsil Mandawar Dausa

4. Sachin  Kumar  S/o  Darbsingh,  Aged  About  19  Years,

Umrar, Tehsil Saipau, Dholpur

5. Rameshwari  Kumari  Jat  D/o  Kalyan  Sahaya  Jat,  Aged

About  23  Years,  Guda  Mansingh,  Tehsil  Kishangarh,

Jaipur.

6. Anjali Verma D/o Mohan Lal Verma, Aged About 25 Years,

Dhai, District Dausa

7. Karmawat Choudhary S/o Ramesh Chand Jat, Aged About

23  Years,  Papur,  Tehsil  Chouth  Ka  Barwada,  Sawai

Madhopur

8. Rakesh  Singh  S/o  Arjun  Singh,  Aged  About  23  Years,

Village Silor, District Barmer

9. Bindu  Thory  S/o  Mula  Ram,  Aged  About  19  Years,

Daudsar, Tehsil Didwana, Nagaur

10. Jyoti Prajapat D/o Baldev Ram Prajapat, Aged About 23

Years, Shakti Nagar, Gotan, District Nagaur.

11. Pavan  Kumar  Sharma  S/o  Bharoshi  Lal  Sharma,  Aged

About  21  Years,  New  Jain  Colony,  Vardhman  Nagar,

Hindaun City, District Karauli

12. Govind Prajapat S/o Chhotu Ram, Aged About 18 Years,

Kumharon Ka Baas, Chenar, District Nagaur.

13. Jaswant Singh Rajpurohit S/o Chandan Singh, Aged About

18  Years,  Tikam  Singh  Nagar,  Kanodiya  Purohitan,

Jodhpur

14. Tanu Shree Biloniya S/o Narendra Kumar Biloniya, Aged

About 18 Years, Plot Gg 368, Hasan Pura, Santosh Nagar,

Jaipur.

15. Geeta Jangid D/o Dharmpal Jangid, Aged About 21 Years,

Mahadev Colony, Alwar Road, Kishangarh Baas, Alwar
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16. Babli  Chandiwal  D/o  Bhagwan  Sahaya,  Aged  About  23

Years, Guda Mansingh, Tehsil Kishangarh Renwal, District

Jaipur.

17. Kiran Khichar S/o Ramdev Singh Khichar, Aged About 21

Years, Khinchar Ki Dhani, Village Banoora, Dataramgarh,

Sikar

18. Laxman  S/o  Jai  Prakash,  Aged  About  17  Years,  Minor

Through  His  Legal  Guardian  Father  Jai  Prakash,  R/o

Madpura Kawas, Barmer

19. Jay Soni S/o Kailash Chand, Aged About 19 Years, Nangal

Durga Vihar D, Jhotwara, District Jaipur

20. Arvind  Choudhary  S/o  Santosh  Kumar,  Aged  About  22

Years, Chomu Amer, Biharipura, District Jaipur.

21. Hemant  Yadav  S/o  Bachchu  Lal  Yadav,  Aged  About  17

Years, Minor Through His Legal Guardian Father Bachhu

Lal R/o Ahirwas, Poonkhera, Malakheda, Alwar

22. Sunil  Chandiwal  S/o  Kana  Ram,  Aged  About  26  Years,

Guda Mansingh, Kishangarh Renwal, District Jaipur.

23. Amit Kumar Khinchi S/o Banwari Lal Khinchi, Aged About

26 Years, Laxmangarh, Near Gas Agency, District Sikar

24. Yogendra  Singh  Bhati  S/o  Rajendra  Singh  Bhati,  Aged

About  28  Years,  Ward  No.1,  Tehsil  Road,  Kushalgarh,

District Banswara

25. Mohit Kumar S/o Ramakant Bhatt, Aged About 24 Years,

Indira Nagar, Masuda Road, Beawar, District Ajmer.

----Petitioners

Versus

1. Staff Selection Board, Jaipur, Through Its Chairman, State

Agriculture Management Institution Campus, Durgapura,

Jaipur-302018.

2. Staff  Selection  Board,  Through  Its  Secretary,  State

Agriculture Management Institution Campus, Durgapura,

Jaipur-302018.

----Respondents

For Petitioner(s) : Mr. Hari Singh Rajpurohit

For Respondent(s) : --
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HON'BLE MS. JUSTICE REKHA BORANA (VACATION JUDGE)

Order

24/06/2022

The present petition has been filed basically on two grounds:

firstly, that date of examination for the recruitment to the post of

Lab Assistant which is going to be conducted on 28.06.2002 and

29.06.2022 is clashing with certain other examinations which are

scheduled to be held on the same dates and secondly,  that the

syllabus for Lab Assistant examination has been amended and in

place of the earlier short syllabus, a lengthy syllabus comprising of

many  new  topics  has  been  introduced  and  therefore,  the

candidates deserve to be allowed sufficient time for preparation of

the examination.

A perusal of the record shows that the syllabus as alleged to

be amended, has been amended in the month of April 2022 and

the examination is now going to be conducted on 28.06.2022 and

29.06.2022.   

In the opinion of this Court, the said time cannot be said to

be insufficient  for  any student  to  prepare  for  the examination.

Moresoever, challenge to said amended syllabus has been made in

the present writ petition filed on 14.06.2022, that is, just a week

prior to the scheduled date of examination. Therefore, the present

writ petition cannot be held to be tenable on this ground at such a

belated stage.  

So far as conducting of the other examinations on the same

date and clashing of the date of examination is concerned, in the

specific opinion of this Court, such interference cannot be made in

the  time  table  and  the  schedule  of  the  examinations  being

conducted by the respective departments and authorities.  All the
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recruitment examinations as well as graduation examinations are

not conducted for a single person or a specific group of people.

These are the examinations for which an advance time table is

prepared by the concerned department and are conducted after

months of prior preparation.

Moresoever,  this  Court  is  not  an  authority  to  direct  the

authorities as to when and on which date a particular examination

is to be conducted.

In view of the above observations, this Court is not inclined

to interfere in the present writ petition. However, the petitioners

may  move  a  representation  to  the  concerned  authorities

specifically raising their grievances. The concerned authorities may

consider  the  same  keeping  in  view  the  larger  interest  of  the

students.

With these observations, the present petition is disposed of.

All the pending applications also stand disposed of.

(REKHA BORANA),VJ

68-AnilKC/-
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